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2 feR aete (3r@TURn), 21 S 2017
The 14" June 2017
No. Van Ara. Astha.-15/2012-1999/E&F—In exercise of the Powers conferred by

proviso to Article 309 of the Constitution of India, the Governor of Bihar is hereby pleased
to make the following Rules to amend the Bihar Forest Clerical Cadre (Recruitment and
Condition of Service) Rule, 2017 :-

1. Short title, extent and commencement — (1) These Rules may be called as the
Bihar Forest Clerical Cadre (Recruitment and Condition of Service) (Amendment) Rules,
2017.

(2) It shall extend to the whole of the State of Bihar

(3) It shall come into force with immediate effect.

2. Section 3 of the said Rules, 2013 shall be substituted by following —

“3 SI.No. Name of Category Level
1 2 3
(A) Lower Division Clerk Basic Category
(B) Upper Division Clerk First Promotion Level
(Q) Head Clerk Second Promotion Level
(D) Assistant Administrative Officer Third Promotion Level

The pay scale of above posts will be the same as may be determined by State
Government (Finance Department), from time to time, for these posts.
Note:—The existing hierarchical structure of LDC, UDC, Head Clerk and Office
Superintendent shall continue till further order.”

By order of the Governor of Bihar,
VIVEK KUMAR SINGH,
Principal Secretary to the Government.
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